1 Oral Answers

RAJYA SABHA

Monday, the 24th May, 1976 |3rd Jyaistha,

1898 (Saka)

The House met at eleven of the clock, Mr.

Chairman in the Chair.

ORAL ANSWERS TO QUESTIONS

Dacoities in running trains

271. SHRIHARSH DEO MALAVIYA:!
SHRI R NARASIMHA

REDDY:

SHRI MULKA  GOVINDA
REDDY:

SHRISYED NIZAM-UD-DIN:

SHRI VENIGALLA SATYA-

NARAYANA:

Will the Minister of RAILWAYS be
pleased to state the number of dacoities
committed in running trains in 1975 and so far
in 1976 with details of dates of occurrence,
the trains involved and loss of life and

property therein?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHAMMAD SHAFI QURESHI): A
statement isTlaid on the Table of the

Sabha. [See Appendix XCVI, Annexure No.

32].
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tThe question was actually asked on the
floor of the House by Shri Harsh Deo

Malaviya.
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SHRI R, NARASIMHA REDDY: The
report laid on the Table is really alarming. In
1975 on the Northern Railway 14 dacoities
were committed; North-Eastern 28; South
Eastern 12; and Eastern 29; and in 1976 also it
is continuing. In view of the alarming
situation and the sense of insecurity and fear
among the passengers, may I know from the
hon. Minister whether it is not possible to post
plain-clothed armed guards, at least six in
each train, with orderg to shoot in the leg
whenever the train stops and dacoities are
committed?

SHRI MOHAMMAD SHAFI
QURESHI: As I have already stated, law and
order is a problem of the States concerned, but
the State Governments have taken certain
steps immediately by providing escorts to all
long-distance night trains and there is a bit of
patrolling going on at various stations. The
areas have been identified. Besides, there are
plain-clothed men moving on the platforms, at
the stations and in the trains also in the
affected areas to locate the dacoits and, if
possible, prevent the menace of looting of
passengers.

SHRI MULKA GOVINDA REDDY: I
would like to know from the hon. Minister
whether they have investigated the large
number of dacoities that are taking place in
the railways and whether they are aware that
there is some sort of collusion between the
RPF and the group of dacoits. I would also
like to know whether the State Police
concerned is giving full co-operation in this
matter and whether the Ministry i thinking of
reorganising and strengthening the RPF.

SHRI MOHAMMAD SHAFI
QURESHI: The investigation is done by the
local police and it is not correct to say that the
RPF i, involved in these dacoities. Except one
case of West Bengal, ther, ha, not been a single
instance where any person from the RPF was
found involved in the #dacoities. There are
moves to strengthen the RPF and we have
already

[RAJYA SABHA]

to Questions 4

asked the Home Ministry to give the RPF
powers of investigation. Once these powers
are given to the RPF they wiH be able to help
the local police in tracking down the
criminals.
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SHRI JAGJIT SINGH ANAND: Sir, the
answer laid ori the Table of the House says
that the Southern Railway has been free from
any dacoity, both in 1975 and in four months
of 1976. This is a very ideal situation for
which the concerned Railway must be
congratulated. I only wish to ask whether the
experience of managing things on the
Southern Railway cannot be transplanted to
other areas. Sir, the hon'ble Minister said that
there has been a downward trend in the cases
of dacoities in 1976 as compared to the cases
in 1975. I wish to point out that on the North-
Eastern Railway, in 1975. there were 26 cases,
and in four months of 1976. there have been
10 cases, whit:h means that the ratio comes to
30 cases ior 12 months. Similar is the
situation also on the Central Railway. So I
wish to say that there need be no complacency
as exhibited by the Minister.

The hon'ble Shri Qureshi said 1hai on long-
distance trains they are putting armed guards.
But as a newspaper-man [ find that some of
tha passenger trains, wliich are normally not
long-distance trains, are subjected to such
dacoities more. Most of the dacoities also
take place on way-side stations. In view of
this, will the hon'ble Minister consider that on
the passenger trains, specially in the past

t[ ] Hindi transliteration.
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to Questions 8

affected areas, there are on board armed
guards?

SHRI MOHAMMAD SHAUT
QURESHI: Sir, realising that the primary
responsibility of the Railways ia to conduct
the passengers safely from one place to
another, we are not lagging behind in this
regard. A, already-stated by the Minister now
in this very House, we ar, actually taking up
certain measures to treat this menace of
dacoities in certain areas. Sir, aa fa, ag th,
experience of the Southern Railway is
concerned, there have been no cases of
dacoities in the Southern Railway. Therefore,
they have "o experience of meeting the
dacoity menace. So, it is the situation in a par-
ticular area which has to be met.

Sir, with regard to the last point made, it
was not very clear to me.

SHRI JAGJIT SINGH ANAND: Sir, on
long-distance trains they are putting armed
guards. My point was that, as reported in the
press, most of the dacoities are on those
passenger trains which are not normally very
long distance trains, specially on the way-side
stations. So, my request is whether the hon.
Minister will consider extending this facility
of providing armed guards to the passenger
trains also which are not long-distance trains.

SHRI MOHAMMAD SHAM
QURESHI: That aspect will also be
considered. I would like to inform the House
that the Railways have appointed a one-man
expert committee to go into this. That
committee report is expected any day, parts of
it already received are being considered by the
Railways.
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MR. CHAIRMAN: That question was not
specifically asked. Therefore he was not able
to collect it. He would collect it.

t[ ] Hindi transliteration.
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to Questions 12

SHRI KHURSHED ALAM KHAN: May I
know from the hon. Minister whether the
Railway Protection Force personnel were on
duty on any such trains when all these
dacoities were committed and whether at any
time there was any encounter between them
and the undesirable elements and, if so, with
what result?

SHRI MOHAMMAD SHAFI
QURESHI: I require notice for thi* question
because I do not have the figures for these
now with me.

SHRI KRISHNARAO NARAYAN
DHULAP; How many passenger* were killed
and how many injured when these dacoities
were committed? Secondly, I would like to
know whether any cell has been set up by the
Railways to locate the place from which these
dacoits come and whether any special dogs
have been employed by the Railway's to find
out the dacoits.

SHRI MOHAMMAD SHAFI
QURESHI: Sir, as far as passenger* are
concerned, nine lives were lost in 1975 and
one in 1976. And the tracking dogs used by
the Railways are also being used to track
down these criminals.

SHRI JANARDHANA REDDY: Just now
the Minister said that his Ministry is taking up
with the Home Ministry the question of
having more powers for the Railway
Protection Force for investigation, etc. Does it
mean that the State Government haa to
withdraw its force which Is under deputation
or what is the actual arrangement? What is the
effective way by which th, Ministry is
planning to eradicate this menace from the
country?

SHRI1 MOHAMMAD SHAFI
QURESHI: Sir, ther, has to be coordination
between the GRP and the RPF. That is the
main purpose.

MR, CHAIRMAN: Next question.



